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ORDER

Per Mrs. B. Banerjee, J.M.

Heard Id. counsel for the applicant.
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2. We find that the contempt petition is not maintainable since no

mandatory instruction was given to the respondents in this matter. As

such, the contempt petition is dismissed. The applicant is given liberty to 

file a fresh O.A., if he is otherwise aggrieved.

(Bidisha Blnerjee) ~ 
Judicial Member

(R. Bandyopadhyay) 
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